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CUftural Centre. In Garhwal 

6091. SHRI C. M. NEGI: Will the PRIME 
MINISTER be pleased to state: 

(a) whether Government propose ~ 
open some cultural centres in Garhwal for 
the overall development of Garhwali culturel 
language/literatu re: 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OOY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a) 
No Sir. 

(b) Does not arise. 

(c) The Government has already set up 
7 Zonal Cultural Centres in the country with 
the primary objective of providing facilities 
for the creative development of different 
aspects of art and culture. Garhwal region 
falls in the jurisdiction of the North Central 
Zone Cultural Centre, which looks after the 
development and promotion of culture of the 
areas which come under its jurisdiction, 
including Garhwal. 

Further, the Govemment has a number 
of Schemes tor financial assistance to Vol-
untary Organisations for the development 
and propagation of culture. including devel-
opment of languages. The Garhwal region is 
atao cov.ad under such Schemes. 

ConsIructIon of Konnl-Thannlthodu 
Road In Kerala 

8092. StiR. SURESH KOOIKKUNNIL: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether Government propose to 
give direction to the forest department of 
Kerala not to raise any objection to the 
reconstruction of Konni-Athumbhumkulam-
Thannithodu road; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE 
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI): 
(a) t6 (c). Kerala State Government was 
requested to furnish essential lacking details 
in this case on 30.1.1987. Information is still 
not received from the State Government. 
The case stands rejected for non receipt of 
required information from State Government. 

Assistance to Kerala for Sports Proj-
ects 

6093. SHRI T. BASHEER: Will the 
PRIME MINISTER be pleased to state: 

(a) the Central assistance sought and 
given to Kerala State for various sports proj-
ects and schemes during 1988-89 and 1989-
90; 

(b) the projects submitted by Kerala 
Government for 1990-91 ; 

(c) the amount of financial assistance 
sought for those projects; and 

(d) the allocation made by Govern-
ment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE· 
VElOPMENT (PROF. M.G.K. MENON): (a> 
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The Central assistance sought by and the 
assistanCEf- actually sanctioned to Kerala 
under various Schemes during 1988-89 and 
1989-90 is given in the Statement appended. 

Government of Kerala had also submIt-
ted in 1988-89 a project for the development 
of sports in the State seeking Government 
assistance of R~. 107.54 crores. ThiS was 
not covered under any Scheme of the De-
partment. It was not found poSSible to extend 

financial assistance of this order for this 
project a"d State Government was advised 
to seek assistance under the approved 
schemes, of the Department. 

(b) No project has so far been submit-
ted. 

(c) Does not arise. 

(d) No State-wise allocation is made 
under any scheme of the Department. 
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